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CENTRAL /\DMIN!S] RAI‘IVF‘ TRIBUNAL JABAL PUR
BENCH, .JABALPUR :

&«
Onggml Applications- Nos of 908 911, 913, 914, 9]5 916, 917,

91 8, and 91) of 2004

C : o gk ’
Jabalpur this the l} ‘day of May, 2005.

“Hon'ble Mr. M P. bmgh V1ce Chfurm'm |
Hon ble Mr. Madan Mohan Judicial Membcr

(1) Omg_inal Appli catlon No. 908 of 2004 -

- Ved Prakash Gmhaf I R
iSlo Shri MiL: Gauhar e
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- Office ofDlrectorAccomus(Postal) B SR U
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Applicant

- -

1 Umonof Indu

"+ Through the Secretary,
Ministry of Communications ..\
Department of Posts, Dalc Bhavan
New Dellu RSP

2. 'Hu, D1rector Gunural [Post] A .
- Postal Accounts Wing, Dak Tar Bhawan .

Smmd erg,, New Duﬂn.

3. The Director Accountc. At T
- (Postal) M.P. Circle, GTB complex , . | |
~T.T. Nagar, Bhopal [MP Pt ', ~ Respondents -

- By Advocate - Shn S.A. Dharmadlukan on behalf of
Shin Om N amdeo) '

{ .
I

- (2) Onom'll Applicatlon No. 911 of 2004

Amar Singh Chouhan .
~ S/o Shri Kewal Ram Chouhan,
Aged 46 years, Post Senuor Accountant,
Office of Director Accounts(Postal)
M.P. Circle, GI'B. Complex, T.T. Nagar,
Bhopal [M.P.} Applicant




<

3 The Duector Accounts

VERSUS

: |
1 Union of India, , -
- Through the %crc(mry, . ' . t
Ministry of € omnnuucauxous S E
. Department ¢ of Posts, Dmk Blmv'm
New Dellu. : :

o~

2. The Duector General [Post] . :
Postal Accounts Wing, Dak Tar Bhaw:m S
- S.msad Marg, New Delhu. -

The Director, Accounts L
(Postal) M.P. Circle, GTB complex R _
T.T. Nag,fu', Bhop’ll [M PJ . .oio.v0 ... Respondents

W

(By Advocate -~ Shn S A Dhannadlukan)

..,,.g; 50

| (3)' ” OngmalAppluauon No 913 of 2004

Ram Narayan Ahirwar,
S/o Shn Baljoo Ahirwar
Aged 41 years, Post Semor Accomltant

" Office of Director Accounts(Postal).

MP(hdeGTB(mmgwirnN%mw' ,~'

hopﬂ [M P.] _Applicant

Tl gy
srpe U

1 Union of India,
Through the Secretary, .
Ministry of Coxmnumcanons
Department of Posts Dak Bhavan
New Dclhl L

| .'The Dlrector General [Post POErS SR
Postal Accounts Wing, Dak Tar Bhawm
Sfmsqd Marg, \Iew Delhl BT

3

(Postal) M.P. Circle, GTB »coinplex ,
- T.T.} \:agar Bhopal {MP] - - . Respondents

(By Advocate _ Shi S A Dhmnadlnkan )

!
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~Bhopal [M. P]

L\ml Sharda Wag g lunare,

Slo Shey Mamik Rao Wy whmm

Aged 47 years, Post Seior Accountant,
Office of Director Accounts(Postal)

- M.P. Cucle, G.T.B. Complex, T.T. Nagﬁ:r

Bhopfd [M.P.]

VERSUS

1 Union of India,

Through the Secretary, -
Ministry of Commuwnucations
Department of Posts, Dak Bhavan

NL,W Delhi.

The Director General {Postj V' S

Postal Accounts Wing, Dak Tar Bhawan,

Sansad Marg, New Dellu, :
3. The Director Accounts,

(Postal) M.P. Circle, GTB complex,
T.T. Nagar, Bhopal [M. P]

(4) Original Application No. 914 of 2()()4

i
f

o — -~

§

Applicant

' Respondents

(By Advocatc ~ Shri K Mlshra on behalf :of Shri P. Shankaran)

(5)°"  Original A{iblié&ﬁbn No. 915 of 2004

Syed Anf AL,

S/o Shri H.S. Hafiz Ah

Aged 47 years, Post Semor Account'mt
Office of Director Accounts(Postal) -

M.P. Circle, G.T B. Complex T T. Nagax

VERSUS

1 Umnion of India, g
Through the Secretary,
Ministry of Communications

- Depariment of Poqts Dak Bhavan,‘,%" o

New Dellu

* Postal Accounts Wing, Dak Tar Bhawan
| Mu;ﬂbdd Marg, N ew Delhi, |

Z - The Director General [Post]
|
|

'~




3. The Director Accounts T

3. Ihc Dircctor Accounts,

. (Postal) M.P. Circle, GTB (,omph,x _
T.T. Nagar, Bhopal [M.P.] - Respondents

(By Advocate — Shri A.P. Khare)

(6) Original Application No. 916 of 2004

R.S. Rajak,

Sfo Shri Shyamlal Rajak,

Aged 43 years, Post Senior Accountant,
Office of Director Accounts(Postal)

M.P. Circle, G.T.B. Complex, T.T. Nagar, ,
Bhopal [M.P.] o Applicant

VERSUS .

1 Union of India,
Through the Secretary, o .
Ministry of Communications =~ S
Department of Posts, Dak Bhavan P
New Delhi.- L

2. The Director General [Pdst]
| Postal Accounts Wing, Dak. Tar Bhawan
Sansad M'ug, New Delhl =

» ot

(Postal) M.P. Ciréle, GTB complex
TT. N'lga:r Bhop'll M. P]

L o

( Fy Advocate ~ Shri. A P. L mrt,)
l

(7)‘- Ongmal Apphcahon No. 917 of 2004

Mohd Rajjaq : o

Sio MohammadUsmlehan. TR

Aged 47 years, Post Senior Amountant T

Office of Director Accounts(Postal) - e

M.P. Clrcle G.T.B. Complex, T.T. Nagfu S ’

Bhopal [ M.P.] ~ Applicant
' VER S U S - o

1 Union of India,
Through the Secretary,
Minstry of Communications
Depariment of Posts, Dak Bhavan,

(H_NCLDCM.

|

i Respondents




P

The Director General [Post]
- Postal Accounts Wing, Dak Tar Bhawan,
N m.l.sad Marg, New Delhu,

~
b

The Director Accounts,
(Postal) M.P. Cizcle, GTB complex _
T.T. Nagar, Bhopal [M.P.] | ~Respondents

[#5)

(By Advocate — Shri S K. Mishra on behalf of Shri P. Shankaran)

(8)  Original Application No. 918 of 2004

Khuman Prasad Kon

S/o shri Motdal Kont

Aged 51 years, Post Sentor Accountant,

Office of Director Accounts(Postal)

M.P. Circle, G.T.B. Complex, T.T. Nagar, |

Bhopal [M.P.] . Applicant
VLRsus |

! Union of India,
Through the Secretary,
Ministry of Conununications
Department of Posts, Dak Bhavan | o |
New Delhi. I L

2. The Director General [Post] i
Postal Accounts Wing, Dak Tar Bhawm,
Sansad Marg, New Delhl

3. The Director Accounts R
(Postal) M.P. Circle, GTB complex

T.T. Nagar Bhopal [M. P]

| Rcspond_ents

(By Advocate - Shn A.P.‘, I\l1gre); f

| (9) Original A
Radhey ShyamMehar . ‘ R s

J Slo Shn}\'uuRamMehar, I
Agcdﬁ years, Post Senior Accouutcmt "
Office of Dircctor Accountb(lﬂi’oatfd)

' M.P. Circle, G.T B. Complex T.T. Nat,a;r

Bhop’d [IM.P.] | | B ApphpmlL,

splication No. 919 of 2004

e

t

P (By Advocate— None for the apphc‘mts in ail the OAs)

W , VERSUS




1 Union of India,
- Through the Secretary,
Ministry of Communications
Depattment of Posts, Dak Bhavan,
New Delht.

t

QW)

The Director General [Post]
Postal Accounts Wing, Dak Tar Bhawan,
Sansad Marg, New Delhi.

3. The Director Accounts,
(Postal) M P, Circle, GTB complex
T.T. Nagar, B 1op.ﬂ M P ] Co Respondcnts

| (By Advocate ~ Shn Sl& sthra on bchalf of Shn P ShdnkamT)

Common O R D E R (Or'ﬂ)

By M.D. Singh, Vlce (,h'urmfm =3 |

The leamed counsel for the respondents states that the facts,

law and relief claimed by the dpphcants in all the aforesaid OAs are

identical, therefore, we proceed to thpose of a]l these OAs by passing

a comimon order.

2. By ﬁlmg the qforeS‘ud OA% the apphcmts have sought the
followmg main rehef ;-

“0) The order nnpugned dated 29 8. 2003 passed by the
respondents (Vice Ann.A/1) may kmdly be set amde |

-y

3. None is present on beh'xlf of the apphcants We proceed to
disposed of this OA by mvokmg lhb prov1s10ns of Rule 15 of Cmtml s
Adnunistrative T ribunal (Procedures) Rules 1987 Heard the lea,rm,d |

counse] for the respondents and pemsed,t_hc rucords carefully.

4. The leamed counsel for the ‘ré&jﬁéhdmts have sated that the
applicants m all the OAs are = proposed to be allocated from
Postal Accounts Office, Madhya Pradesh Circle Bhopal o newly

created  Postal Accounts Office, Chhattisgarh Circle at Raipur. -

-

\




Thay b further stated that the issue involved i n these OAS has already been
decided by this Tribunal vide order chtt,d 6.5. 2005 in the case of
Vivek Munje & Ors. Vs, UOIL & Oxs m OA No 835/2004. They ‘uw"-”
also submitted wde letter dated '?04 7005 a]l the a]locauons made
under order dated 29.8.2003 hav«, becn droppx,d and the
transfers/identiﬁcations made vide order dqted 9.8.03/29.8.03 does

I

not apply. 'Ihuy have produced i copy of the order dated 20.4.2005

which is taken on records. We fmd lhat 'xll t]lcse applicants have been -

&
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-

allocated to newly created Postal Accounts 01fluu, Chhattisgarh -~ I
Circle at Raipur vide order dated 29 8 2003 Smw the respondents i
have dropped the said hst prcpared by thom for a]locauon to i
. Chhatusgarh vide lztter dated 204 9005,‘,‘ t]u, presc.nt OAs have {

i

-O_As an, chsmlssed as .

, b0001m miructuouq Accordmglv?
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mfructuous No coS BRI
o ' L vy do ,1

" (Madan Mohan) B e . ;
‘Judmal Mcmbcr Cope b e

’-f (M P, Smgh)
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